state-of-the art control room was established. States have taken up the process in important
cities out of their own funds or through the Modernization of Police Forces grants given to
them.

Unsolved blast cases in capital

228. SHRI GOVINDRAO ADIK:
SHRI SANJAY RAUT:

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether it is a fact thal several myslerious blasts triggered in different
parts of the capital during the past few years still remain unsolved raising serious questions over
the investigation skills of the Delhi Police and other security agencies; and

(b) if so, the details of the blasts in the capital during the last three years and the steps
being taken to solve the mysterious blasts?

THE MINISTER OF  STATE IN - THE MINISTRY  OF HOME  AFFAIRS
(SHRIJITENDRA SINGH ): (a) and (b) Since 2008, six bomb blasts had been taken place in the
capital, as underi—

(i)  Serial blasts in Delhi on 13.9.2008.

(i) A bomb blast at Mehrauli in Delhi on 27.9.2008.

(i) A minor explosion (crude bomb) at Mehrauli in Delhi on 29.3.2010.
(iv) Shoot out and blast at Jama Masijid on 19.9.2010.

(v)  Blast near Delhi High Court on 25.5.2011,

(vi) Blast near Delhi High Court on 7.9.2011.

14 persons have been arrested and 11 are absconding in the Serial Blast in Delhi on 13.9.2008
and four persons have been arrested in the recent bomb blast which took place near Gate No. 5 of
High Court of Delhi on 7.9.2011.

Warning on air borne attack on Mumbai

220, SHRI SANJAY RAUT:
SHRI GOVINDRAO ADIK

Will the Minister of HOME AFFAIRS be pleased to state:

(a) whether it is a fact that inteligence agencies have warned of air borne attack on
Mumbai;

(b) ifs0, the details thereof; and

(c) the steps being taken to strengthen security at the Mumbai airport and the Juhu Flying
Club?
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THE MINISTER OF STATE IN  THE MINISTRY OF HOME  AFFAIRS
{(SHRI MULLAPPALLY RAMACHANDRAN): (&) to (c) Yes, Sir. Some intelligence inputs to this
effect have been received in the past. These intelligence inputs were shared on real time basis with
all the concerned Authorities responsible for security of Mumbai Airports to strengthen the security

measures at the Airport.
Organisations receiving foreign assistance
1230. SHRI BRASHEED MASOOD : Will the Minister of HOME AFFAIRS be pleased to state:

(a) the names of the organisations or institutions who received assistance from foreign

countries during the last two years;

(b) the names of the institutions or organisations alongwith amount of assistance they

received; and
(c) the details of items on which these amounts have been spent?

THE  MINISTER  OF STATE IN THE MINISTRY OF HOME  AFFAIRS
{( SHRIMULLAPPALLY RAMACHANDRAN): (a) and (b) The number of associations which have
reported receipt of foreign contribution during the years 2008-09 and 2009-10 and the quantum of

foreign contribution received by them are as under:—

Year MNo. of NGOs reported Amount of foreign
receipt of foreign contribution
contribution (Rs. in crore)
2008-09 21436 10890.37
2009-10 21508 10337.59

(c) ltem-wise details of amount of foreign contribution received is given in the

Statement.
Statement
A. Purpose-wise receipt of foreign cortribution for the year 2008-00
Purpose Amount
1 2
Activities other than those mentioned below. 20218360658
Rural Development. 1107 4656002
\Welfare of children. 7788312184

TOriginal notice of the question was received in Hindi.
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